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SHORT DURATION DISCUSSION
UNDER RULE 176

RE Growing UNEMPLOYMENT

Among ENGINEERING GRADUATES

AND DIPLOMA-ROLDERS IN THE
COUNTRY

THE DEPUTY CHAIRMAN : We
come to the Short Duration Discussion
under rule 176. The time allotted by the
Chairman is 2} hours. Mr, Dharia,
you will take about fifteen minutes
and the rest ten minutes each. A number
of speakers are there.

SHRI M. M. DHARTA (Maharash-
tra) : Madam Deputy Chairman, this
problem of the unemployed educated
and particularly of the unemployed
engineers, hoth degree-holders and
diploma-holders has agitated the mind
of everybody in the country. We are
aware that during the last three Plans
nearly 13 million could be given new
employment. At the same time we
are equally aware that the backlog of
unemployment at the beginning of the
Tourth Five Year Plan was to the tune
of 9 to 10 million. Unemployment is of
various types. There is unemployment
of sciertists and there is unemploy-
ment of the educated, because we know
there are as per the Government figures
more than 1,17,000 persons who are
educated, who are graduates, but who .
are unemployed. Then there is the vast
mass of uneducated people or partially
educated people who are unemployed.
Even during this year I am afraid
nearly 20 lakh students will appear for
the matriculation or 8. 8. C. examina-
tion, and at the most 3 lakh students
may be qualified to join colleges or
technical schools or may find employ-
ment somewhere, and 17 lakh students
will be there who shall be reaching that
age limit between 15 and 17 “{ho
shall be lost in the valley of frustration
and shall be loitering in the strests

s
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for employment. This is indred a
very large problem.

Economic activity in our country
could not retain that progress and
naturally because of the drought and
recession this problem had been ag-
gravated. We know that in our country
today there are more than 40,000 en-
gineers, 33,500 diploma-holders and
6,600 graduate engineers who are
unemployed, and by the end of June
1968 nearly 40,000 engineers, both
diploma-holders and graduates, will be
added to this figure. So, in the month
of June this country will be having
nearly 80,000 engineers who will pe
out of employment, and it is in this
context th:t we bave to think of this
problem.

T have gone through the draft outline
of the Fourth Plan and it is indeed
strange that the planners have also
not taken into consideration the
problem as it would have stood in the
Fourth Five Year Plan. What they
have done is they have taken for
granted that there will be economic
activity, engineering activity to the
tune of 11 per cent, and having regard
to that growth of engine ring activity
of 11 per cent. they have made the
arrangement for educating engineers
.to the tune of 11 per cent. For the
information of the House may I
submit that in the year 1950-51 in
our country there were 49 engineering
colleges and the actual intake was 4,190.
In the year 1960-61 these colleges
reached the fignre of 86 and the actual
intake was 5,908, for the diploma course.
In the year 1965-66, the number of
engineering colleges increased from 49
to 133 and the actual intake rose from
4,190to 23,315 for the degree course,
and for the diploma course from 5,908
to 43,984, Besides, Madam, I would
like to point out that if all the schemes
a3 were envisaged in the Third Plan
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had been completed, there would have
been the additional capacity for the
4,000 degree students and 3,400 dip-
loma students. If we look at the figures
of engineers and diploma-holders in
our country, by the end of 1960-61
there were 58,000 engineers; by the end
of 1965-66 there were 93,000 engineers,
Asenvisaged by the Fourth Plan there
would have been 1,66,000 engineers
by the end of tne Fourth Plan.
Similarly, if we look at the diploma-
holders, by the end of 1960-61 there
were 75,000 diploma-holders ; by
the end of 19656-66 there were
1,33,000 diploma-holders ; and by the
end of the Fourth Five Year Plan
there would have been 2,564,000 dip-
loma-holders. The planners say that
even after making that much provision,
by the end of the Fourth Five Year
Plan there would be 13,000 engineers
less and 19,000 diploma-holders less
than the requirements of the country.

When we look at these figures, we
realise that the planners have not
taken into consideration the actual
needs of the country. It is true that in
several fields we have made tremendous
progress. In the engineering field we
have enhanced the capacity by six
times for degree-holders and eight
times for diploma-holders; for craftsmen
the capacity has been enhanced by ten
times; for medical graduates four times,
and for agriculture graduates eight .
times. Madam, I feel that with this
rate we shall have to look at the jobs
and see whether they were crcated to
that extent, if not, why not.

My first objection is to the failure
of planning itself in this country. The
Government should have taken care
that if this rate of growth is not
maintait ed, if the planning in this
country by mobilising resources at all
costs is not mantained, we are bound
to face these difficulties as we are facing
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today. Besides, I feel that the ad hoc
suggestions comimng from the Govern-
ment today are not necessarily proper
suggestions. T read in the Press, but I
am not sure, that it is proposed by the
Government that hence forward 30 per
cent less students will he admitted in
engineering colleges and technical
ingtitutions. I would like to warn the
Government that this is not a proper
approach because by saying this the
Government admits that after five years
when that particular person should be
a graduate engineer, he will not be in
2 pos'tion to have that much employ-
ment after five years. Thereby Govern-
ment concedes that after five years this
country will be receding back and will
not be progressing. I just fail to under-
stand this approach of the Government.
May I suggest, Madam, that the first
and basic need is co-ordination in the
Government between its Ministries?
When the honourable Minister of Edu-
cation comes before the House, he says,
“T am concerned only with education;
go far as employment is concerned, that
is not my responsib.lity’’.

SHRI BHUPESH GUPTA (West
Bengal) : And the Home Minister is
concerned with shooting.

SHRI M. M. DHARIA : T do not
know that.

SHRI BHUPESH GUPTA : If the
engineers agitate, they are lathi-charg-d
and shot.

SHRI M. M. DHARIA : 1 feel that
the Home Minister has remained sym-
pathetic. For the information of Mr.
Bhupesh Gupta 1 would like to say
that I myself and Mr. Amrit Nahta
took a lot of interest in the problem.
We told the engineers who were on
strike, we are sitting here, we are pur-
suing your points. It is not your prob-
lem it is our problem, as the representa«
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tives of the people. That is why we
have given this notice. And I have been
insisting everyday; whensver I get an
opportunity I raise this problem. We
approached the honourable Home
Minister and requested him that thos:
who were in jail, those who were under
trial, those who were likely to be
convicted, they all should be discharged
and should be set free from jail. Andhe
was kind enough to do that. I am not
saying that the approach of the Home
Minister was harsh as Mr. Bhupesh
Gupta says. But that is not the point
today, that is not my submission.

In order to have that co-ordination,
may I appeal to the honourable Educa-
tion Minister through you and also to
the honourable Prime Minister that
immediately a Co-ordination Committee
wid:r the loadership of th: Prime
Minister should be formed to look into
this problem because several proposals
came from the Planning Commission.
But then the question is as to who is to
implement all those proposals. And
there will again be a lack of implemen-
tation. In that direction, that is my
first suggestion.

My second suggestion is that an
All India Technical Corporation should
be immediately established because
there is need to survey what the
problem is today and how many
institutes are now providing education
in various types of engineering and other
faculties. And in that direction, to
make a survey and to give them assis-
tance and guidance, such a sort of
All India Technical Corporation is
absolutely necessary.

My third suggestion is regarding the
training courses. The engineer comes
out of the educational institution. But
immediately he comes out he is not in a
position or in a mood; he is not abla
to go forward with any industry or with
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any profession to stand on his own legs.
So, the training required for a particular
trade should also be given through
refresher courses.

Fourthly, encouragement to them
for starting small-scale industries and
loans—if necessary, loans without in-
terest—should be given to these young
scientists and engineers wherever they
are prepared to start on their own
industries on a small scale or whatever
scale it may be.

My fifth suggestion would be the
replacement of non-technical personnel
by technical personnel for technical
jobs. In the Ministry of Defence, I am
told, there are four thousand posts
occupied by non-technical personnel
where technical personnel are required
and which are technical posts. So, this
sort of replacement should take place.

My sixth suggestion is regarding
contractors, There are many contractors
who are under an obl gation under the
law to have engineers but they are not
obeying that particular provision of the
law. They should be forced, and they
should be asked to employ engineers
for big contracts.

My seventh suggestion is regarding
foreign collaboration. This country
should not go in for foreign collabora-
tion for trifling matters where indi-
genous technology is available. That
should be left with these engineers
and with these technocrats in this
country. And wherever the foreign
collaboration is to take place for
any vital industry or any vital pur-
pose, the approach should be to
absorb our personnel to the extent
possible, T know that for trifling
matters there are engineers and experts
from foreign countries in several colla-
borations that have taken place. It
should be avoided.

[RAJYA SABHA]
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My eighth suggestion is about intro-
duction of technical subjects for the
LAS. and 1.F.8. examinations and
about raising the age-limit because
there are several posts which are exe-
cutive posts. Where will these engineers
go? They should be allowed to appear
with these technical subjects in such
examinations, by even raising the age
limit which is 23 or 24 today.

My ninth suggestion is regarding the
various Ministries where such per-
sonnel could be employed. I am told
that even today if this Rural Man-
power Project which was envisaged in
the Third Plan was taken up, a lot of
technicians could be employed there.
You may be aware, Madam, that a
provision of Rs. 150 crores was made
in the Third Plan for the Rural Man-
power Project. And how much have
we spent ?—only Rs. 19 crores, because
funds were not made available. Why
have they given up the Rural Man-
power Project? v

Similarly, T am told by the respected
and honourable authorities of the
Ministry of Communications that a lot
of space is there for accommodating
several scientists and engineers provided
some funds are made available to them.
Similarly, in the minor and medium
irrigation schemes also & lot of engineers
could be accommodated.

If it is not possible for this country
to absorb the engineers that are pro-
duced in this country, well, T feel that
the Government should not come in the
way of these youngsters, if they are
having any bright future in foreign
countries, to go there. They should be
allowed to go to foreign countries, Let
them go over there. They are the sons
and they are the daughters of this
mother-land. After some years they will
come back with a better knowledge
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krowledge in science that is available
there. So, in that respect, such sort of
facilities that are required should be
given to them if we cannot ahsorb these
engineers here in our country.

My tenth suggestion is regarding. . . .

THE DEPUTY CHAIRMAN:I
thirk this is the last suggestion because
your fifteen minutes are over.

SHRI M. M. DHARIA : I will take
only two minutes.

MISS M. L. MARY NAIDU (Andhra
Pradesh) : You can have my time
also,

SHRI M. M. DHARIA:
you.

SHR1 BHUPESH GUPTA : Can yon
pass on some of your time to me?
You can divide.

SHRI M. M. DHARIA : Madam, I
am only giving my suggestions.

My tenth suggestion would be that
construction and industrial co-opera-
tives for these engineers should be
immediately encouraged and for that
necessary credit facilities should also
be made available to them.

Then the Planning Commission should
be asked to have some forward plans
because we should know what is the
actual number of specialists in various
fields. Then, we should also kiow in
what industries and in what schemes
how many engineers would be asborbed
in days to come. We should have that
sort of plan where these engineers and
doctors and other trades could be
accommodated, that should be based
on the needs and requirements of the
country.

So far as the ﬁducation'Ministry is
concerned, I feel that the time has come
M/P(N)72RSS—8
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for a dynamic change. Let us take into
consideration the advance in science
and modern technology and in that
respect, let its system of 1930s and
1940s which is being continued should
be immediately stopped. Let us take
nto consideration the length and
breadth of this problem. And I may
say that there are several fiolds in
which we shall have to take the new
engineering specialists. Nuclear en-
gineering, space technology, petro-
chemical engineering, in all these new
subjects which are now governing
almost the major part of the economy
in several parts of the world, they
should be given priority. .7~ .~

I feel that this Government should
immediately change its approach to-
wards the youth. I feel that the you h
has been neglected in this country,
Tn the First Five Year Plan, there is g
proposal for creating a Natio1al Youth
Board to take into consideration the
aspirations of the youth, to understand
the problems of the youth, to caalise
the energies and the spirit of the
younger generation properly. Unfor-
tunately, even that demand for
Rs. b crores has not been met by the
Government. I just fail to understand
why this Government should not say
today, why this country should not
come forward to say, that so far as
these problems of the younger genera-
tion are concerned, the difficulty and
problem of money will not come in the
way; We shall go anywhere that we
have to go to mobilise all possible
resources by whatever means possible,
and we shall see that this problem of
youth, the youngsters, 1s silved.
And it is in that spirit that I would
appeal to the Government, please dp
not treat this matter in the way it
has been treated so far. It is a serious
problem. It is & pointer to the country.
If in due time the aspirations of these .
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youngsters are not realised by the
Government, if they are not given
proper protection and proper facilities,
I feel the whole democracy and the
whole sovereignty of this country
would be in danger. These youngsters
who are a great force and a great source
if their aspirations are not respected,
they will go astray and then in that
case, we shall not be in a position to
blame the younger generation. And
it is in this spirit that T would like to
initiate this discussion. -

Thank you. - - .-

DR. M. M. 8. SIDDHU (Uttar Pra-
desh) : Madam, it has been a sad scene
which is being witnessed before the
country that those students who are to
receive their degrees, by hard work
for five years, at the convocation which
is & very solemn occasion for them,
instead of receiving those degrees,
they want them to be torn into pieces.

[THE VICE CHAIRMAN (SHRI
M.P. BHARGAVA) in the Chair]:

Why have they become so desperate?
Why is it that happening? Is it
due to the fact that their training is
bad? Or is it that they are having
some lofty ideas which they could not
fulfil? Or s it that, when they have to
face the hard realities of life, they feel
that training and skill are wanting in
them? If & doctor after some years of
training cannot feel himself confident
to treat the patients or if an engineer
after having received the best skill
has to find jobs of a type other than
for W:!l&f: he has been trained, then
there is something totally wrong with
the training that we give to them.
I was travelling about & week back
and I found a first clasg graduate from
one of our five I.LTs., from Bombay.
1 asked what he was doing. He was a
salesman of a reputed firm which
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deals with household medicines. I
asked him why after having spent that
number of years and also having receiv-
ed a scholarship—because 70 to 80
per cent. of these students receive
scholarship when they are undergoing
education—why on earth he had taken
to this job which he could have easily
done after his B.A. or B. Com. He said
he was forced to do it. Now a boy who
is an Engineering Graduate going
from shop to shop to sell household
remedies—there is nothing wanting in
him. It is not that he does not want to
work with his hands but there are no
opportunities to work—why is it that
having had the skill there have been
no opportunities for him? Why could he
not, by his own, start some industry?
Why could he not start even a small
repair shop? It is because the Govern-
ment, after having trained h m, does
not give him any facilities whatsoever.
1f he asks for raw material he will not
got it. If he asks for a licence, which is
a very tedious job, he will not get it.
Every youth, when he comes out of the
college, he is more of an idealist. He
wants to work in a fair way. He does
not want to go the way of trade where
he will have to be humiliated, where
he will have to use other means to get
things done. He abhors it. He does not
yield to ev 1. The result is that either
he goes in for strike or 1 iters about and
becomes a drain to his father whose
income by that time would also have
been reduced. The Education Commis-
sion comes in and says that the boy
should not go to humanities, that the
boy should not go to Universities, that
he should be diverted to skills. And he
is directed, after his Higher Secondary,
to skills and is given a Diploma. And
what is his fate?

Madam, why is it that planning
which should have taken care of the
skilled manpower that is available and
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would have created wealth has failed?
It is because we have an eye, not on
oursslves but on foreign collaborations
and their technical advices. Why is it
that Western type of industries are
being recommended rather than wealth
being created in our own country?
May be the produce is crude, may not
be so sophisticated, may not be able
to look so good. But it will be ours.
It will give opportunities to our young
gcientists to struggle hard. We do not
give them any opportunity to create
new inventions because the industry
will not take them. We do not give
them new jobs because the contractual
system cannot be done away with. If
the works in the Central Public Works
Department and the Defence and others
were to be done departmentally, may
I know whether there will be a short-
age of technical manpower or will
there be a surplus? Even after so many
strikes, I should like to know from the
hon’ble Minister, how many jobs are
being done, how many works are being
done departmentally.

Every skilled person—and our
hon’ble Minister is an E 1gineer himself
—saves. He saves on material. Take an
ordinary person who goes to build a
house. He spends more in iron and
steel. ut an architect will give more
accommodation and will give a better
look to the house and still save. In our
country we have not taken into con-
sideration the fact of life. Unemploy-
ment has been allowed to go on and
still it has become a prestige for each
Btate to have more medical colleges
and more Engineering colleges than
to provide jobs for them.

It is unfortunate that still a person
must be a domicile of a State in order
to get employment in that State. Why
i8 it £0? You will find that the State
Public 8ervice Commissions have a
M/P(N)73REE—8()
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clause that a person should be domi-
ciled in that State. Pt

SHRI M. V. BHADRAM (Audhra
Pradesh): Even for college admissions.

DR.M. M. 8. SIDDHU: If we are
working in that frame of mind and if we
are unable to take advantage of the
manpower, especially of the skilled
manpower that we have created, I do
not see how we are going to solve the
problem of our country. If Eagineer-
ing graduates cannot be employed on
works which will create more wealth,
from where shall the wealth come? _
Who will give us wealth? These are the -
pers s who, if they were properly
employed, would have created wealth.

Not only that, I may say, go to any -
medical college, go to any University, -
you will find 20 to 25 per cent. of the _
costly instrument lying idle for one or -
two repairs. And still we have techni-
cians and skilled persons available who -
can put these things in order. Has
anybody ever thought of the number of
vehicles, jeeps of the Health Depart-
ment of which I know better, which .
are on the road and how many of them
are lying idle in certain garages? It is _
because we do not want to get them
repaired departmentally. We want to
get it done through contractual labour,
through contracts, through garages in
which other interests are involved.
Our government workshops have not
been able to produce the best. Why?
Therefore, I would have to say that the
whole sch me of training of skilled
labour should be reoriented so that when
a youth comes out of the college he
has the confidence, he has the capacity
to face the future.

When I became a Medical Graduate
T did not go for service. I did not apply
for it. Today a Medical Graduate feels
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it difficult and diffident to go for prac-
tice. The earlier boys, if they were not
selected for a post, did not bother
because they knew they had some skill
and they could earn manifold, more
than what he would have got in Gov-
ernment service,

(Tvme bell rings)

Therefors, Madam, this problem of
unemployment among the technical
people is of a serious nature. And what
is worse, there is a conflict going on
between a technocrat and a bureaucras,
Today a bureaucrat who should have
yielded place to a technocrat is holding
fast to his ground and the result is that
our public undertakings are being
manned instead of by technoorats by
old persons who are retired, who are
superannuated and in bad health,
These persons are manning our riches
and our resources while the younger
persons are loitering on the streets,

MISS M, L. MARY NATDU: Madam,
thank you very much for giving me
time. Though I am giving a 1 ttle of my
time to Mr. Bhupesh Gupta. . . ...

SHRI BHUPESH GUPTA How
much ?

MISS M. L. MARY NAIDU: Any
amount.—I have only & fow points to
suggest. Some Enginecers have written,
to me saying that they would like to
sit for the I.A.8. Examination but the
Education Department does not give
them any facilities. I rquest that who-
ever wants to sit may sit for the com-
petitive examinations,

THE MINISTER OF EDUCATION
(DR. TRIGUNA SEN): There is faci-
lity.

MISS M.L. MARY NAIDU: B As.,
not B.Es. An engineer who wants to
compete for the I A.§ eXamination

[ RAJYA SABHA ]
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please see that he is given that facility,
Please see that this is provided. That is
number one......, ’

THE VICE-CHAIRMAN (SHRI
M. P. BHARGAVA): There are quite a
number of engineers in the I.A.S.

MISS M. L. MARY NAIDU: On the
top, you may have given. But they
create troubles. There is always this
red tapism and any amount of trouble
is being given and they are not allowed
to enter it. So please see that they are
given that facility.

Then, secondly I would hike to say
that automobile engineers can easily
be helped by the Government to open
shops for repairs and other things. In
Delhi itself every man who owns a
car or a scooter complains that th re
are hardly any places where they can
get quick service and quick help for
repairs. Why doesn’t the Government
give facilities for the engineers to form
a sort of corporation and open these
engineering workshops and see that
they are employed? I know that the
Government has got a scheme where
if a person gives Rs. 50 lakhs or
Rs. 50,000, the Government will give
another Rs. 50 lakhs or Rs. 50,000 for
starting small-scale industries. But that
is only going into the hands of the rich
people who can come forward with such
big sums. So whatever the G svernment
can give it should give to the engineers
who can form themselves into a sort of
company. They cannot give you a
pie because for their study itself they
would have spent enough, even to get
seats, they have to pay Rs. 4,000,
Rs. 5,000, Rs. 6,000 and so on. So their
parents would have spent everything,
and they cannot come forward with
any more money to invest. So it is up
to the Government to give them what-
ever it can to help them form into
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groups of four or five engineers and

give them facilities to open these
shops. . .
Then, what about research! The

research part of it is lacking a lot in
our country. I think you do not give
even as much as Rs. 25 crores for
research. I have heard in many songs
from my childhood that we have got
untold wealth underground in the
shape of gold, silver an 1 other mmerals.
Bit what are our engineers doing?
Why don’t you give them facilities to
find out where they are, to explore,
and dig them up? Why should we buy
gold from outside? Even the buried
gold is there. Our forefathers had been
burying gold here and there and not
telling them where it was. Please
employ your engineers to see that it is
all dug up. Apart from the mines, there
is an untold amount of gold, buried
underground in order that the foreign-
ers and others do not take it away from
our country.

SHRI BHUPESH GUPTA: Some
gold has come overground and it is
in the treasury benches.

MISS M.L. MARY NAIDU:I do
not believe it; T do not blame them for
that at least,

SHRI M. N. KAUL (Nominat~d):
He means the treasury bench,

MISS M. L. MARY NAIDU: Please
see that our mines are fully explored
and our research is improved.

SHRI A.P. CHATTERJEE (West
Bengal): Engineers to do exploring of
mines?

MISS M. L. MARY NAIDU: Why
not? I mean in collaboration with other
people. Engineers are also needed there.

[ 22 MAR. 1968 ]
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Then about minor irrigation. If
you go to the villages, you will find that
there is a lot of work that the engineers
can do. Now, in the cities you have got
so many doctors. Now, you have
been taking written promises from
persons concerned that they should
work for a certain number of years.
But I would suggest that henceforth
you should take a promise from every

THE VICE-CHATRMAN (SHRI
M. P. BHARGAVA): They should not
be awarded degrees if they have not
completed six months of work in the
villages.

MISS M. L. MARY NAIDU: I would

want at least one year...

SHRI A.P. CHATTERJEE: On a
pomnt of order, Sir. Can any suggestion
come from the Chair?

THE VICE-CHATRMAN (SHRI M.
P. BHARGAVA): Why not?

MISS M. L. MARY NAIDU: They
must give a bond that they will go to
the villages after they take their
degrees. And not only that, you must
give them extra allowance for working
in the villages. You are giving extra
allowance for people working in the
cities like the city allowance, town
allowance, etc. This has made them all
to come to the cities and the towns. So
this should be stopped and extra
allowance should be given to those who
go into the villages. The more interior
the village, the more they should be
paid. This will be helpful because
there are hardly any dootors in the
villages; but the cities are overcrow-
ded with doctors.

DR. M. M. 8. SIDDHU: May I say
that there are certain States where the
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Government has not been able to
employ the persons who have g ven
bonds and that doctors are going to
meet with the same fate as the engi-
neers?

MISS M. L. MARY NAIDU: I want
that doctors and engineers while they
are being trained, should be told that
they should not depend on the Govern-
ment for jobs. Some subsidy can be
given if they co to the villages and start
something there. But they should not
always go to the Goverrment for jobs.
I don't think they do it in any other
country. But some subsidy can be
given to those who go and start some
work in the villages. You should also
impress on the local bodies that they
should give them, engineers and others,
proper pay and better facilities for
doing their work. I donate the rest of
my time to Mr. Bhupesh Gupta.
Thank you for giving me this opportu-
nity to speak.

SHRIM. PURKAYASTHA (Assam):
Mr. Vice-Chairman, Sir, the problem of
unemployment  among engineering
graduates has assumed serious propor-
tions. 1 congr tulate the students of
the Roorkee University for organis-
ing & demonstration at the time of the
Convocation and bringing the serious-
ness of the problem to the notice of the
nation. They were followed by the
students of Chand garh and Jabalpur
universities and ultimately the All
India Engineering Students’ Associa-
tion had to organise a satyagraha in
front of Parliament House; and that
is why we are discussing this matter
to-day,

Our Government will not notice
anything unless there is an agitation,
unless there is & demonstration, unless
there is lathi-charge, unless there is
shooting, loss of life and loss of pro-
perty, .
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In 1947, we Lad 33 engineering col-
leges and 53 polytechnics turning out
yearly 1,270 graduates and 1,440
diploma holders. To-day we have 118
engineering colleges and 248 poly-
technics turning out 14,000 graduates
and 25,000 diploma holders every
year. The engineering colleges and poly-
technics are not the only institutions
which are turning out graduates. I
have before me a bulletin of the Insti-
tution of Engineers of India. This
Institution of Engineers also produces
every year about 1,000 graduates and
they had on their roll as on August
31, 1967, 40,507 students. It is a pro-
fessional body and it is allowed to
conduct examinations for engineering
students. esides these organisations,
there are the Aeronautical Society and
the Institution of Tele-Communica-
tion Engineers who are also conferring
degrees on students. Besides these,
the Institutions of Mechanical Engineers,
Institutes of Electrical Engineers,
Chemical Engineers, Electronic En-
gineers, the Royal Aeronautical Society,
and the British Institute of Radio and
Electronic Engineers of U.K. are con-
ducting examinations in this country
and conferring degrees and diplomas
on students. Mr. Vice-Chairman, you
must have noticed the advertisements
of the British Institutes which are
regularly published in different papers
of the country. We find that they are
also conducting postal courses for as
many as 22 diplomas and degrees in
engineering. We were alarmed to note
in the “Patriot” a report published on
March 3, 1968, where it was stated that
the Union Education Ministry has
asked the State Governments to slash
admissions to engineering colleges by
30 per cent in the coming academic
year. The cut in polytechnics will be
somewhat lowor. If this decision is
really true, then I should say it is &
short-sighted deoision. It has not taken
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into account the whole problem that
is pefore the country. I would suggest
that if these examinations conducted
by the British Institutes are banned
in India, then the number of graduates
turned out by the engineering colleges
can gainfully be employed. So the
first task before the Government is
not to slash the admission to the en-
gineering colleges in the country but
to ban the examinations held by the
British institutions in this country. In
this way they will also save a lot of
foreign exchange, because they not
only pay their examination fees but
they have to pay their membership
foa continuously year after year. It is
estimated that our Government spends
on an average about Rs. 7,000 for the
training of an engineer but these pri-
vate institutions do not speud a single
pie. Rather they extr.ct huge sums of
money from the students. They confer
degrees on the basis of “No pass, no
fees”. Why this engineering education
is given the opportunity to be com-
mercialised, T fail to understand. I do
ot find the Planning Commission in
assessing their requirements of en-
gineers have ever assessed the en-
gineers produced by these private
institutions. I would roquest the Edu-
cation Minister who is a distinguished
engineor himself to look into the mat-
ter, to have a probe and see that these
private institutions are no longer
allowed to conduct examinations.

Sir, in 1950 the International Lahour
Organisation prepared & report out-
lining the action to be taken against
unemployment. The report mentions
three major types of unemployment as
follows:

5 -

(1) Unemployment arising from
_ deficiency in effective demand;
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(2) unemployment arising from
shortages of capital equipment or
other complementary resources; and

(3) unemployment arising from
lack of correspondence between the
demand for labour and particular
jobs and the number of workers who
are qualified and available for these
jobs.

We find that in our country the job
opportunities for qualified engineers
have not been properly assessed. You
know there are apprentice courses in
all major industries, all public sector
undertakings and all defence installa-
tions. If a minimum qualification is
1aid down for this job training, for
entrance to apprenticeship course and
defence installations, I think this
wastage of manpower, of engineering
talent, will be greatly remedied. Un-
employment among engineers is not to
be viewed as we view the unemploy-
ment of skilled and unskilled gradua-
tes, because during the last few years
the cream of our student community
has been drawn to engineering educa-
tion and if they Ttoam about in the
streets for employment, it will be our
great folly for not using that talent.
Therefore 1 would suggest that the
engineering talents should be fully
atilised as soon as possible. I would
suggest that the contract system
should be abolished forthwith, because
there are so many engineers surplus to
our requirements. If we move about,
what do we find with our roads? We
find they are in & pitiable condition;
there is defective construction of build-
ings and the condition of our bridges
is deplorable.

THE VICE-CHATRMAN (SHRI M.
P. BHARGAVA): It is time for you to
wind up.

SHRI M. PURKAYASTHA: Yes,
Sir, I am winding up. If we go to the
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market, we fiLd that the goods pro-
duced by our engineering industries
_are not up to the mark. Therefore I
would suggest that this contract sys-
tem should be abolished and depart-
mental works be taken up and gainful
employment be provided to these
engineers,

Well, I had some other things also
to suggest but as the Vice-Chairman
wants me to wind up, I would lend
mv suppott 4o the suggestiors made by
Shri Mohan Dharia a1.d 1 would request
the Educsation Mi.ister to implement
those suggestions. Thank you.

SHRI A. G. KULKARNI (Mahara-
shtra): Mr. Vice-Chariman, necrease in
the lack of job opportunity to engi-
neering graduates has recently assumed
alarming proportions. The gravity is
very serious not because that large
number of young personnel is un-
employed but because it will create
frustration in the minds of those
youths who have spent & major part of
their life in educating themselves but
have f iled to connect that . ducation to
an opportunity to earm honourable
living. I feel this frustration is of vital
importance in the light of student
unrest in the country.

The proposals recently mooted by the
Planning Commission are more in the
nature of palliatives than going to the
basic roots. Why this huge army of
technical personnel which can be a
legitimate pride of any nation is facing
unemployment which will create a so-
cial tension of a violent nature, that is
what we have to see.

I appreciate the suggestions of the
Planning Commission as regards pum-
ping additional funds and finding jobs
either in the army or elsewhere but the

steps now proposed are the result of
Plan delays.
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I am really concerned with the
basic character of technical education
which i8 not industrially oriented and
the curriculum has been drawn by
such persons who are educationists but
who have no practical experience of
running an industry. Have these respec-
ted persons «ver thought that incr a-
sing participation in the day-to-day
management of industry and trade
requires a special aptitude and this has
to be developed through education ? 1
remember an old-age idiom where it is
said that though educstion s Yike a
horse, experience is hke a horse rider.
Where is the opportunity for a student
while undergoing education to partici-
pate actively in workhops, trade or
vocation, he chooses to undergo to learn
to take risk and to take decisions ?

Educationists have found fit that
after every degree in the technical field
the student should produce & certificate
of having worked in any factory and
which i8 enough to make a student
competent to enter trade and industry.
In the present conditions where the
certificate can be had very cheap-
ly, the final product is our engineer who
has acquired certain thearetical know-
ledge by cramming che p notes.

The basic atmosphere in the Univer-
sities, that if a student does not get a
certain percentage of marks means en
utter fallure in life, has created the
dependence of these young students on
the 1itual of getting marks to get a
degree. This must be done away with,
The student must be watched during
his educational period and encouraged
to develop his aptitude to work in the
factory and take decisions 1n the
job he has been allotted.

There is another aspect that in the
Regional Universities there must be a
close coordination between the Indus-
trialists and commercial magnets of
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repute to be co-ordinated with draw-
ing of curriculum for the technical and
commercial degrees and even though
these industrialists may not be having
regular degrees, they should be invited
to address the students as a regular
feature of education which should re-
orient the student’s mind to qu lify
better for the job. This has been prac-
tised in the Regional Universities at
Kohlapur and Poona. I do suggest
that it should be emulated all over the
country. This hould not be taken as
an ‘Informal ritual ’ but should be im-
plemented as a basic re-orientation of
close liaison between industry and
education. I am sorry to say that
instead of cooperation between indus-
try and universities, there is at present
rivalry and the Educational Pandits
look down on the successful indus-
trialists. This must end.

There is also a necessity of introdu-
cing shorter refresher course for Ac-
countancy, Salesmanship and Secre-
tarial practices which in the Western
countries are found more useful to give
proper placement to the students. In
connection with the Government’s in-
tention to encourage Technocrats to
enter into industry, I am sorry to say
that this s nothing more than a hoax.
This is only a lip service because we
have learnt from the experience of the
last twenty years, that there is no worth-
while progress in the Government assis-
tance to the small scale industries sec-
tor. The liberal assistance to the small
industries is enshrined in the policy
statements of the Government of India
in var ous ‘Plans’ but actually the im-
plementation is always opposite to

Whet the Government desires. The
hrsitant and half-hearted bureaucracy
have got no faith in small industries
as a means of development. I, therefore,
suggest that coordination between
different Ministr es of Government is of
far more importance thsn only vocal
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snnouncement which add to the frus-
tration because in actual practice
where few technocrat-entrepreneurs
have been benefited.

The crux of the problems ig the defi-
nition of credit worthiness to be entire-
ly re-oriented where knowledge and
technology will be supreme and here-
ditory asset due to birth and richness
will be relegated to a back place. I do
not find the Government of India will
even at this time share their compla en-
cy in discriminating between small and
big industry. The delay in the plan, that
is, the investment resources being not
ttere, how will there be a climate for
th seentr pren urs to take aggressively
to the industries, at least I f. il to under-
stand with my Lttl: exp.rience.

In this resp~ct, the latest Budget has
thrown much 1 ght. I.1s. pont d out
at that time th.t there is utter lack of
provision for financial assistance to the
small industries schemes like hire-pur-
chase of m chinery, granting of loans
and mak ng available foreign aid. Where
i8 the provision there and unless that pro-
vison is there, whatisthe vsefth t 1k
of the Planning Commission about creat-
ing Cooperatives of Entrepreneurs? I
may say with regret that the late Mr.
Barve introduced such a system in
Maharashtra when he was the Minister
for Industries and I know about its utter
failure because ultimately the bir au-
cracy did not cooperate. The entrepre-
neurs never gt the money from any
bank whatsoever because of the credit-
worthiness  definit on  be ng not re-
or.cnted.

There is also a sugg st on to in-
crease investment in electr fi ation and
irrigation. This is of paramot nt impor-
tance. Here also I have my « xperience.
Int! e Zila Parishad Scheme n Mahara-
shtr. particularly, the engineers are
being employed for 3 or 4 months during
their vacation and they get reward
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which can give them also the experience
in the working of such schemes. Unless
massive investment is made in elec-
tricity and rural electrification and in
the energisation of these wells, this
type of work cannot be thrown open to
a vast number of people.

I have another suggestion to make,
When two years ago I had been to
Canada, I found out various Indian
engineers employed there. At that time
we in the delegation thought actually—
I mentioned it on the previous occa-
sion—that the engineering graduates of
this country were really a potential
export earner. If they go abroad and
work there and earn money and send it,
it is foreign exchange. It is not only
commodities that we should export. It
is human technocracy that should also
be exported to Canada, U.S.A., Brazil
and Australia where there is vast
demand for engineers, I would like to
exploit that source by which we will get
foreign exchange and the students will
get more confidence in their lives.

L-stly I have got a word of ‘Cau-
tion’. With my humble experience in the
Industry I again request that drastic de-
cision of limiting admission to Techni-
cal Institutions should ot be indulged
in beca: se it takes five years to create
a Technocrat. We have had half-
hearted policies every where—in
regard to sugar, food, etc. Why I am
against the curtailment of educational
facilities to the students is be ause I
see that in countries like Germany and
Japan a technocrat is supposed to be an
asset worth lakhs of rupees. His worth
i8 very great. So we must try to under-
stand the intrinsie v lue of a techno-
crat and if the techno racy of our
country develops, we ¢ n take to atom
bomb or other sophisticated manufac-
turing schemes in this country. 8o in
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that light, I do plead humbly with the
Education Minister : ‘Please do not
again announce that you are curtailing
the educational facilities’ because that is
the only asset of this country by which
we will grow and we will develop.’

SHRIMATI LALITHA (RAJAGO-
PALAN) (Madras): Mr. Vice-Chairman,
the problem which we are discussing
about unemployed engineers is a very
very grave one because the engineers
are the builders of the nation and if
they are not given proper jobs or faci-
lities or amenities to come up, how do
you expect the nation to be stable? In
this connection I would say that in the
past 20 years after we have had freedom,
we have progressed in so many spheres
in a remarkable way. I should say that
regarding the unemployment problem,
we are still on the same boat, whether
it be in the technical sphere or in any
other matter. Now, the problem of un-
employed engineers and their conse-
quent agitation has brought to light the
magnitude of difficulties they are facing
a8 well as the difficulties of the Govern-
ment. On the quantitative side, during
the current plan period, 1956—71, the
technical institutions are expected to
produce about 88,000 graduate engi-
neers and 1,30,000 diploma bolders.
This year alone we find 14,750 engi-
neers and 25,000 diploma-holding tech-
nicians, 'Where is employment for
them? Does their krowledge go to
waste? And what is Goverrment going
to do about it ? This is a recent news-
paper cutting in which it says that in
Bihar about 2,000 graduates and 10,000
overseers are unemployed or under-
employed. To add to this as many as
13 Divisions of the Public Works De-
partment were to be closed down with
effect from February 29. It means re-
trenchment of engineers as well as
contractors, supervisors and every-
body. Ten more Divisions are to be
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closed, Divisions of lateral road pro-
jects, If for want of funds we are to
postpons or close down projects like the
Gantak project, what will happen to
our engineers or technicians or over-
seers or other people who are working in
this field? I just cannot understand how
the Goverrment can do this knowing
very well that already the unemploy-
ment problem among them is very
grave. I would like to make some sug-
gestions regarding this problem. In the
public undertakings I would like to
point out that all non-technical persons
should be replaced by qualified tech-
nical persons wherever possible, wher-
ever only techrical experts are needed.
And secondly I would like to say that
private sector undertakings including
construction engineers, contractors, and
so on should be forced to take these
engineers, these graduates, or diploma-
holders and others.

i . oo

Then I woald also like to say--we
are giving aid to all our neighbouring
countries including Nepal, and I would
like to persuade the Education Minister
to see if he could send as many engineers
as well as technicians as possible to
these countries at least for temporary
employment.

Then just now Dr. Siddhu pointed
out that it is a question of not
only engineers, that doctors are also
affected, and I do eutirely agree
with him. It is high time that we realis-
ed that the craze to study in engineer-
ing and medical colleges had been
going on, but now at least we have to
see that there is a diversion from there,
Now in the present plan we have given
more emphasis to agricultural produc-
tion ; we have given top priority to
agricultural production in the curreat
Plan, and in this connection I would
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like to point out to the Education
Minister to divert these students to
other spheres by opening more agricul-
tural colleges so that they can be utili-
sed in the agricultural colleges. The
dignity of labour and the dignity of
knowledge lies not in medicine and en-
gineering alone. They can prove their
worth in makirg the country & stable
one in the matter of maintaining and
stepping up this year’s level of produc-
tion by educating themselves in the
agricultural sphere and utilising their
knowledge in raising our agricultural
production still higher.

Lastly, I would like to say that some
time back a deputation of engineers
met the Prime Minister and presented a
memorandum to the Prime Minister.
In that they have asked for a lowering
of the age of superannuation to fifty-
five years. I really think that, when
they are talking so much about engi-
neers, that there is dearth of jobs for
them, they should see that older people
are not there still sticking to their jobs,
people who are also not experts in their
field, and the younger expert talent
should be utilised if we want the coun-
try to progress in the way we expect
it to, if we want to attain our goal of
democratic socialism. I would also like
to say that the participants who have
been speaking, Mr. Mohan Dharia and
Dr. Siddhu, have very clearly analysed
the whole matter, and I think the Edu-
cation Minister should take serious note
of the whole thing and alleviate the
whole problem of uremployment which
our engineers and technicians are facing.
We should see that they have their right
place in the country. Thank you.

SHRT KRISHAN KANT (Haryara):
M-, Vice-Chairman, Sir, Dr. Se1 would
remember that it was exactly ten yea-s
back, in the last week of March, Pandit
Nehru brought forward the Scientifio
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Policy Resolution before the Lok
Sabha. It wasin the year 1938, exactly
ten years ago. I do not know how
Pandit Nehru's soul, if it is there, must
be fesling, What has happened to that
Scietific Policv Resolution? One sen-
tence in that Scientific Policy Resolu-
tion was that human material is the
most important wealth of a country,
specially the traired engineers and
techrical people. And we find that
in pursuit of that Resolution we have
created a number of engineers and tech-
nical people, but we have not heen able
to utilise them. I do not think it can be a
very flattering compliment to the
Plannirg that we have done up till
now. I think there is something basically
wrong in our economic policy and the
execution of it, for which I would re-
quest the hon. Minister to look into it.
This problem of unemployment among
e~gineers is not a recent one; it has
been growing over the last few years.
But, as Mr. Purkayashtha said, only
when things come on our head, then
oaly we stir ourselves up to become
careful, to take care of them. I wish this
thing had been looked into earlier. Dr,
Zakir Husain himself recently, last year,
had occasion to say that twenty-
seven lakh people were on the live regis-
ter out of which nine Jakhs were under-
graduates and matriculates and one
lakh consisted of graduates and post-
graduvates. If this was the condition, I
do not know why we had been sile1t
up till now. Now, 8ir, the Goverrmant
of India studies, the studies undertaken
by the Goverrment of India have
always been misleading to us. Now the
study made by the Institute of Applied
Man-power showed that there was not
much unemployment amn1g the engi-
neers. On the other hand, the 1961 cen-
sus showed that unemployment among
scientific and techrical man-power wa:
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graduates it was 3+7 per cent and that
among diploma-holders was to the
tune of 50 per ceat. Then at the All
India Economic Conference it was
revealed that the wunemployment had
been increasing at the rate of 7 per cent.
Then the CSIR Survey showed that un-
emplovment among scientists and engi-
nears was 35 per cent and 40 per ce1t.
Now the one solution which the Govern-
ment of India has brought before us is
curtailing or curbing admissions to the
engineering colleges. I do not know
why after the positive approach of so
many years a negative approach has
been brought in. It may produce the
psychological effect that there is a curb
placed on the turning out of engineering
gradnates, that there is curtailment in
admission to engineering colleges. But
we must know that a graduate engineer
13 produced after five years’ time. As a
result of what you are doing now, after
five years the number of such people
coming out will be much less than we
may want then. Shall the rate of indus-
trial investments not increase in the next
five years? Shall the rate of indus-
trialisation not increase in these five
years ? If so what <hall we do after five-
yoars ? Shall we import engineers then ¢
Shall we go in for foreign collaboration
then to get engineers ? So this polioy of
curbing or curtailing admissions to
engineering colleges is a negative policy
and it will, in the long run, prove a very
suicidal policy. 1 hope the hon. Minister
knows that the engineering man-power
in the couutry in relation to the total
man-power in the country is already
among the lowest in the world. Now. in
order to fill up gap what are we doing?
We are curbing or curtailing admissions
to engineering colleges. The problem is
not over-production of e1gineering
man-power, but lack of pursuning a
certain economic policy. I hope this
tim3, just as we dealt with the agrioul-

10-4 per cent, that among engineering | tural problem in 1952, we are dealing
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w'th th~ re esion pr bl m ~ow, we a-e
dealing with the engineering problem
now, and are seeking solutions. For a
basic solution to the problem of re-
cession we must have built-in and in-
built industries where we can put
more engineers in the working of in-
dustries, put more engineers in the co-
operative sector, to manage things. The
problem can be solved if production can
be diversified, where we can think of
more absorption of experts, engineers
in this case.

-

Another point which I would like
to bring to the notice of the hon. Minis-
ter is that our recruiting policy hasnot
been a very effective policy—what-
ever the hon. Minister may say. It has
not peen an effective policy in the matter
of recruitment in defence industries,
which I have often been bringing to his
potice. Even the Survey by the CSIR
showed that 20 to 30 per cent of the
posts in the LLTs’. agricultural colle-
ges and all that remained unfilled. The
vacancies are there but there is no
proper method to properly recruit the
hands in time. He probably knows that
through the U.P.S.C. 200 geologists were
gradually recruited, hut they have not
been given posting orders. Can he ensure
that what is given in the statement,
that that number of 15,000 to 20,000
men will be recruited and posted ? Can
he ensure that they are really posted on
to jobs that are vacant and that they
are not roaming about in the streets?
So the main problem of recruiting policy
must be fully gone into so that there is
no delay and people go into the jobs at
the proper time in the quickest possi-
ble time. I am sorry that even in the
recruiting policy there is some favourit-
ism. I have a very pertinent example, a
glaring example, and it is regarding a
Ph.D. in agricultural engineering. You
know, Dr. Sen, that there are very few

Doctors in Agricultural Engineering,
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Now he came back after studying in
America. Now he had go 1e there after .
selling about ten acres of land in his
home district. Now he went over there
and came back. He wanted a job. So he
met the Agriculture Minister. The
Agriculture Minister circulated his
particulars in the Ministry. This was
about six years back. A1d then what
happened ? There was no post for him.
He went to the U.P.S.C. He went to the
I.AR.I. What happened ? For some
posts his qualifications were much
higher. For other posts more experienc-
ed people were required. What ulti-
mately happened ? He joined as an
Agriculture Inspector on Rs. 150 in
Ludhiana,

That is how we are treating our engi-
neers, our scientists, our technicians. I -
would like to tell the hon. Education
Minister that this problem of the engi-
neers has coms before us today. But the
problem of the scientists, the geolo-
gists and others will come next year
because you are going to add and
increase the number of unemployed
people next year if you do not solve the
problem now taking a perspective view
of things and then things will become
more and more difficult.

One very basic decision which the
Goverrment of India will have to take
is about foreign collaborations. I feel
whatever investment we make on
foreign collaboration is not giving the
country any benefit as far as the human
material is concerned pecause if you
invest even a crore in such collabora-
tion, it really does not employ our
engineers but actually hinders the
possibility of Indian engineers who can
be properly utilised. I say this because
a crore of rupees invested in such foreign
collaboration means employment to the
foreign engineers in their own couutry

and the things come up to our country in
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a finishied form, we have package deals
and we get the entire plant, we do not
import the know-how but the entire
plant, as I said, down to the last nut and
bolt. If we borrow only the know-how
then our engineers would have enough
to work on. They could have done the
designir.g and all that here. Dr. Rhabha
gave us a very gocd draft for foreign
collaboration agreements when we con-
sider entering into such agreements. He
gave it in his report on the electronics
industry. I wish all these points which
he gave us in that draft were followed. I
hope that they will follow them in every
foreign collaboration agreement which
we may enter into. In that draft he has
given what all things should be done
and what all things should not be done.
That will be a good guideline.

Mr. Vice-Chairman, I submit that
the main policy of our borrowing tech-
nology should be governed hy certain
basic tests. Our borrowings should
stand these tests. They are, firstly,
have we advanced in technological
competence by such borrowings of
technology for the past fifteen or
twenty years ? Secondly, can we list
the items on, which we have acquired
competence and need not borrow tech-
nical know-how again? Thirdly,
are we absorbing the technological
competence or knowledge ? Or have we
to borrow it again next time also ?
Each technical collaboration calls for a
substantial investment in internal de-
velopment of technology for future self-
reliance in the item. This is how import-
ed technology can be absorbed and
technological competence buil up. May
1 in this context draw the attention of
the Government to a survey conducted
recently into what kind of technical
collaborations have been worked out
during the last twenty yesrs ? There
were some 4,000 such  technological
collaborations in this country and

|
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between 1957 and 1963 there were agree-
Mments at the rate of 4} agreements per
Weok. From 1961 onwards there were
250 collaborations per year. And do you
know the type of collaborations entered
Into ? There were 7 agreements for
ready-made garments, 9 for electric
meters, 12 for water meters, 11 for
transistor-radios, 9 for chip-boards, 7
for plasticisers and 40 for iron and steel
castings. And although we can produce
good porcelain wares we had collabora-
tlon for table-wares and sanitary-
wares, Recently in a meeting of the
Indian Blectric Manufacturers” Asso-
Clation they said even when capacity was
available, import licences were given.

THE VICE-CHATRMAN (SHRI M.
P, BHARGAVA) : Mr. Krishan Kant,
1t i time you wound up.

SHRI KRISHAN KANT : I am just
finishing. When surplus capacity was
lying idle in this country we did not
utilise that capacity but gave mmport
licences and foreign collaborations were
entered into even for expansion of exist-
Ing units and in some cases the colla-
boration was being continued only for
the purpose of associating the name of
that foreign concern.

THE VICE-CHAIRMAN (SHRI M.
P, BHARGAVA) : You have to finish

now,

SHRI KRISHAN KANT : Yes, Sir.
T am just finishing . The main thing is
that there should be proper technolo-
gical planning, not merely financial
Planning. There should be proper plan-
ning on the basis of resources, expertise
and everything, I just wantto wind up
by saying that this basic question has
naw arisen about the employment of
our engineers. If the Goverrment of
India does not solve this problem now
I am afraid even more prohlems will
come up in the future and our faith in



6067 Short Duration

our economic development will he
shaken. O1ly one thing more T will
say. Dr. Man FRS. after coming from
China said, “By importing technology
India has gained a few vears, but in the
process and in perspective, she has lost
the future which China has gained”. I
would like the Goverrment of India to
give proper heed to these words because
that way lies the solution to the problem
of our engineers and of our engineering
manpower.

THE VICE-CHATRMAN (SHRI
M. P. BHARGAVA}: The Prime
Minister.

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING (SHRIMATI
INDIRA GANDHI): Sir, I do not
wish to take the time of the House
except for a minute or two because
I want to thank the hon. Member
Shri Mohan Dharia for having raised
this very important issue in the House.
Government is deeply concerned with
this problem and I can understand the
feelings of hon. Members.

SHRI BHUPESH GUPTA (West-
Bengal): The Prime Minister is inter-
vening in this debate, but surprisingly
enough not one opposition Member
has spoken.

THE VICE-CHAIRMAN (SHRI
M. P. BHARGAVA): The reply will
be given by the Education Minister.

SHRI BHUPESH GUPTA : That is
all right, but. .....

THE VICE-CHAIRMAN (SHRI
M. P. BHARGAVA) : She probably
will be declaring the policy......

SHRI BHUPESH GUPTA: That
does not matter. That is not the
position now. You see, I do not get

[ 22 MAR. 19068 ]

Discussion- . 6068
up except on certain, principles.
All who spoke were from the Govern-
ment benches and not a single one was
from the Opposition.

THE VICE-CHAIRMAN (SHRI
M. P. BHARGAVA): There i8 no
question of principle here. 1 am
going exactly according to the list.

SHRI BHUPESH GUPTA: But
the Prime Minister’s name is not here.
The Prime Minister can speak after
some Members from the Opposition
ako have spoken. She is intervening
on behalf of the Government. It is not
anybody who is speaking.

THE VICE-CHAIRMAN (SHRI
M. P. BHARGAVA): She is making
the policy of the Government known.
She 18 not replying.

SHRI BHUPESH GUPTA: How
do you know? What is the meaning
of having this intervention? It is
nat being made by a Deputy Minister
or a Parliamentary Secretary. It is
the Head of the Government who is
intervening. Certainly Mr. Sen also
will have his say on this matter,
we know. But when the Head of the
Government is making this interven-
tion it is but fit and proper that after
the Opposition has been heard the
Intervention is made. In this case
the Prime Minister intervenes. The
Prime Minister comes here, sends a
slip to you and immediately you say
to the Member speaking “Wind up”
and she speaks.

THE VICE-CHAIRMAN (SHRI
M. P. BHARGAVA) : He had finished
his time., What are you talking,
Mr. Gupta ? The hon, Member had
finished his time.

_ SHRI BHUPESH GUPTA: That
® all right.
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THE VICE-CHAIRMAN (SHRI
M. P. BHARGAVA): You cannot say
that I asked the Member to wind up

SHRI BHUPESH GUPTA: Then
I don’t. If I misconnected the two,
you can disconnect them, That 1is
all right. Now I say that after Shri
Chitta Basu and some other Members
of the Opposition have spoken the
Prime Minister can speak. Otherwise
1t is not good. It is not fair to the
debate. If this is so then, Mr. Vice-
Chairman, I willlodge a protest and
to show that I shall not be present.

(Interruptions)

SHRI CHITTA BASU (West
Bengal) : The Prime Minister. . . .

SHRI A. P. CHATTERJEE (West-
Bengal): I support what Mr. Gupta
has said because when the Prime
Minister intervenes she has to deal
with what the Opposition had to say
on the subject and not reply only to
what the party Members have said.

SHRI BHUPESH GUPTA: She
oan discuss it with them in their
Parliamentary party meetings.

(Interruptions)

SHRIMATI LALITHA (RAJA-
GOPALAN): Mr. Vice-Chairman,. ...

THE VICE-CHAIRMAN (SHRI
M.P. BHARGAVA) : Will you all
take your seats? I shall explain
the position. There is a request for
raising a short-duration discussion and
certain  hon. Members have given
their names and I am going strictly
according to the names. If hon.
Members from the Opposition parties
find their names down below i that
list T cannot help it.

(Interruptions)

SHRI BHUPESH GUPTA: Where
i8 the Prime Minister’s pame there?

[ RAJYA SABHA }
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You cannot say that. It is wrong.
I raise a point of order and you have
to give your ruling.
' (Interruptions) -~
THE VICE-CHAIRMAN (SHRI
M. P. BHARGAVA): Order, order.
Let us be orderly. We cannot have
three Members speaking at the same
time. I am prepared to listen to you
one by one.

SHRI BHUPESH GUPTA: My
position is this. In such matters,
in every single debate there should be
a fair debate and that presupposes
the position taken up in parliamentary
democracy, namely that there are
two sides, the (Government side and
the Opposition side.

SHRI AWADHESHWAR PRASAD
SINHA (Bihar) : Sir,on a point of
order.

THE VICE-CHAIRMAN (SHRI
M.P. BHARGAVA): Let him explain.

SHRI AWADHESHWAR PRASAD
SINHA: I am on a point of order.

THE VICE-CHAIRMAN (SHRI
M.P. BHARGAVA): What is your
point of order?

SHRI AWADHESHWAR PRASAD
SINHA: I have been in this House
since December, 1956 and I have
seen that Ministers have always the
right, particularly the Prime Minister,
to intervene in the debate at any stage
and so this sort of intervention on
the part of my hon. friend is graceless,
unbecoming and mars the decorum
of the House. I feel that the Prime
Minister i8 not going to reply to any
points. She is going to make a policy
statement with a view to meeting
the situation which is before wus.
Whether you speak or you go away
the policy is there and the Gevernment
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. is alive to the situation. So my point

of order is that such interruptions
should not be permitted.

SHRI BHUPESH GUPTA: You
have Leard this thing; he has been
* here since 1956, But 1 have been
here. ...

THE VICE-CHATRMAN (SHRI
M. P. BHARGAVA): You have been
here since 1952.

SHRI BHUPESH GUPTA: Yes,
1952. I am four years older.

SHRI AWADHESHWAR PRASAD
SINHA: I was there in the Lok Sabha
also since 1950,

SHRI BHUPESH GUPTA: It does
not mean anything. Surely one can
be wiser in one year but it does not
look to be so in some cases. Here
that is not the point. Nobody is
questioning the Prime Minister’s right
or any Minister’s right to intervene.
Nobody is questioning it at all. The
issue is not that. The issue is should
any Minister and especially the Prime
Minister make an intervention in
a debate when the Opposition point
of view had not at all been expressed.
T am not going to speak; you can save
that time. ‘

THE VICE-CHAIRMAN (SHRI
M. P. BHARGAVA): There is no
question of saving time. We are
prepared to sit here.

SHRI BHUPESH GUPTA: T think
the Prime Minister herself should be
interested in hearing what the Opposi-
tion people have to say because she

can always hear the other point of
AW - 1 '

THE VICE-CHATIRMAN (SHRI
M. P. BHARGAVA): Mr. Bhupesh
Gupta, I take the other view that the

M/P(N)72RSS—9
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Opposition Members will have, after
the Prime Minister has spoken, the
chance to say what they feel like on
that statement also.

SHRI BHUPESH GUPTA: Ifit
i8 a statement then the statement
should be subject to discussion. Mr.
Vice-Chairman, you can give any
argument you like. Mr. Sinha there
gave an argument. There need not
be unnecessary quarrel. I know that
you will have your way. I know that
I will not speak. I know all that.

THE VICE-CHAIRMAN (SHRI
M. P. BHARGAVA): Mr. Bhupesh
Gupta, I am always open to reason.

SHRI BHUPESH GUPTA: What
reason? Here is an important matter
being discussed. It is not a party
issue. 1Is it not proper for the Govern-
ment, when the Head of the Govern-
ment comes and speaks, to hear the
point of view of the other parties?
What is unreasonable in it?

THE VICE-CHAIRMAN (SHRI
M. P. BHARGAVA): If your names
were ab the top, the same thing would
have happened.

SHRI BHUPESH GUPTA: There
again you are wrong. Sometimes
even when their names are there you
do not do this. Today you are doing
it. Al right, you proceed. If, for
example, 15 Congress mnames were
on the top then usually what is being
done is you call two or three Congress
Members, then Opposition and then
again you go back to the Congress.
It has been alternating in that manner.
Today you are following a very interest-
ing procedure. We did not want to
disturb you. You called according to
the list. It is all right; I am not object-
ing to it but it is not good. The
debate is not there; 1t becomes one-
sided. I am not saying that there
are party dufferences on this question.
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THE VICE-CHAIEMAN
M. P. BHARGAVA): This is not a
pavty question at all, Mr. Blupeeh
Gupta. It is a national  question
where every Member is expressimg hLis
0¥n VIEW,

SHRI BHUPESH GUPTA: But
the nation iteludes also the Swatantra
Party, the Jana Sangh, the Communist
~ Party and other parties besides the
Congress Parly.

THE VI(E-CHAIRMAN (SHRI
M. P. BHARGAVA): Mr. Bbupesh
Gupta, even the list here does not
. have anv name from the Swatantra
Party, any nwue from the PSP, any
name {ium the S8P, any name from
the D.MK. So, how is it a party
guestion?  You know tlus 18 only a
ghort duration discussion.

SHRI BHUPESH GUPTA: You
are confusing with the notice of the
discussion. | e :

THE VICE-CHATRMAN (YHRI
M. P. BHARGAVA): | am not contus-
ing anytbing. 1 «m absolutely clear.

SHRI BHUPESH GUPTA: You can
call anybody, but. ...

“ THE VICE-CHAIRMAN
M. P. BHARGAVA). Mr.
Gupta, dou’t be unieasonable.
is what 1 can say. She 18 not. ...

SHRI BHUPESH GUPTA: What
is unreasonable m it?

THE VICE-CHAIRMAN (SHRI
M. P. BHARGAVY): She s not
replying; she 18 just explaining the
Government’s standpomt in the maftter,

The reply will be made by Mr. Sen.

SHRI BHUPESH GUPTA: How
do you say this is a list ? This is culy |
-

(SHRI
Bhuypesh
‘Lhat

[RAIYA S42HA ]
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discussion. If a hundred people give
notice it does dot mewn that all the
hundred wil have to be called.

THE VICE-(HAINMAN  (SHRI
M. P. BHARGAVA): It depends on
the time,

SHRT BHUPESH GUPTA: Yes;
it depends on the time. Thercfore,
yiu have to accept that this list does
not pre-determine the order in which
you call Members.

THE VICE-CHAIRMAN  (SHRT
M. P. BHARGAVA): But today [ find
that I can wccommodate everybody
in the time allotted.

SHRI BHUPESH GUPTA: Do it

then.

THE VICE-CHAIRMAN (NHRI
M. P, BHARGAVA): That ig why 1
followed this procedure.

SHRI BHUPESH GUPTA: But
the thing is, initially you were right but
the moment the Prime Minister comes,
Mr. Vice-Chaniman, with all respect,
something has gone wrong somewhere,

THE VICE-(HAIRMAN (SHRI
M. P. BHARGAVA): Nothing has gone
wrong anywhere,  The House will
agree with me that the Prime Minister
has the right to intervene m auny
debate at any stage.

SOME HON. MEMBERS: Yes.

SHRI BHUPESH GUPTA: 1 say
no; the House does not agree with
that, Where is the rule? Under which
rude?

THE VICE-CHAIRMAN (SHRI
M. P. BHARGAVA): There iz no mle
to that effect.

SHRI BHUPESH GUPTA: I

would ask the opinion of the House
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whether we should waive all the rules | Prime Minister, or for that matter

and conventions to make it possible
for the Prime Minister to speak now.
I know the House agrees with me
that in deference to the desire of the
Opposition the Prime Minister should
postpone her speech till some Opposi-
tion voice has bheen heard about this
matter. Let the House say that it
does not agree.

' A N T
(I nterruptions)

Mr. Vice-Chairman, you cannot tailor
a motion to snit a proposition and
exclude the other motion; you cannot
condition a proposition to disengage
other propositions. Therefore if your
motion is there, let the motion be
discussed.  Let the discussion be
postponed. You move a motion; let
Mr. Dharia move a motion and we
shall discuss it.

THE VICE-CHAIRMAN (SHR!
M. P. BHARGAVA): What motion ¢

SHRI BHUPESH GUPTA: The
motion is, that the House resolves
that the Prime Minister be heard.

(I nterruptions)

THE VICE-CHATRMAN (SHRI
M. P. BHARGAVA): It is never
done.

THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION
(SHRI BHAGWAT JHA AZAD): It

is absurd.

SHRI BHUPESH GUPTA: T know
you have anthority. I am not gues-
tioning your authority at all.

THE VICE-CHAIRMAN (SHRI
M. P. BHARGAVA): [ am not exercising
any authority, 1 am only following
a well-established convention.

SHIXT BHUPESH GUPTA: When
was that convention established in
this House? Mr. Vice-Chairman, tell
me a precedent when in u debate the
L/P(N)72 Rt §—10

"

|
|

any Minister, had intervened without
one single Member having spoken
from the Opposition side. If you
give me that precedent I shall apologise
to you a hundred times and withdraw
fromn the House. I shall not come in
the way. Mr. Vice-Chairman, I have
not lost my memory. I remember
everything. If you show in a debate
of this kind or in any debate, any
Member of the Government has spoken
without anv Member of the Opposition
being heard I shall tomorrow tender
apologies a hundred times and shall
give a pledge that on such points [
shall never rise at all in this House,
Are you ready for it?

THE VICE-CHA'RMAN (SHRI
M. P. BHARGAVA): What can we
do now? We will check up the record
and if what you say is correct we will
follow it in fuature. :

SHRI BHUPESH GUPTA : There-
fore your memory does not help;
neither the record will and you cannot
claim it with authority and conviction.
What you cannot claim with authority
and conviction, how do you expect us
to accept? As a Member of the House
I claim what I have said is the correct
position from my memory, from my
knowiedge, from my experience and
from what I understand to be parlia-
mentary convention and procedures
followed in such matters. You accept
it, but if you counter it by any citation
of rules or other things or by giving
certain examples, I bow to you.
Otherwise you cannot say you just
feel like it and it should be done.
What I have told you on the basis
of knowledge must give way to your
feeling much as [ would like to respect
it. Therefore I say it is better; at least
let Mr. Chitta Basu speak. I am not
dying to speak. You have already
exhausted me; I would have spoken
even less. Therefore let Mr, Chitta
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Basu and others speak from here.
After that the Prime Minister can
speak. She can wait. Can’t you wait
for fifteen minutes?

SHRI AWADHESHWAR PRASAD
SINHA: For the sake of two minutes
you have taken twenty minutes. It
is an infliction which we cannot suffer.

SHR! BHUPESH GUPTA: Of
that you have taken five minutes,
You are a smaller pilferer.

THE VICE-CHAIRMAN (SHRI
M. P. BHARGAVA): Mi. Bhupesh
Gupta, now let the Prime Minister
continue.

SHRI BHUPESH GUPTA: Let
Mr. Chitta Basu speak.
THE V CE-CHAIRMAN (SHRI

M. P. BHARGAVA): Let us hear the
Prime Minister and then we will hear
all of you.

SHRI BHUPESH GUPTA: You
seem to be fond of hearing the Prime
Minister, we are not. Mr. Vice Cnair-
man, if that is so, I do not wish to
be a party to an unprecedented thing.

THE VICE-CHAIRMAN (SHRI
M. P. BHARGAVA). Mr. Bhupesh
Gupta, since the Prime Minister has
already taken the floor I would allow
her to continue her speech. If you
had made the request before—she
Legan the speech 1 would have consi-
dered your point.

SHRI BHUPESH GUPTA: This
is too much. You are injuiing us now.

1 did not know why the Prime Min ster
had come. It is not as if she must

Lrd
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| stop anybody in the middle of a speech.
|

| SHRI BHUPESH GUPTA: She
has not started.
| THE VICE.CHAIRMAN:  SHRI

M. P. BHARGAV.A : She has started.

SHRI BHUPESH GUPTA: She has
not started. She could make a foreign
policy statement touching Rhodesia.

THE VICE-CHAIRMAN (SHRI
M. P. BHHARGAVA): 1leave it to the
Prime Minister,

SHRI BHUPESH GUPTA: 1
strongly protest against such a thing
and if that is the way to treat us, we
will not speak.

(At ths stage some hon. Members left the
Chamber.)

THE VICE-CHAIRMAN (SHRI
M. P. BHARGAVA): Prime Minister
(Interruptions) Order, order.

SHRIMATI INDIRA GANDHI: Mr
Vice-Chairman, as you rightly said a
little while ago, the issue before us
particularly calls for a co-operative
approach. This is not a Party matter,
nor is it a debate which requires an
answer. Therefore, I do not think
it makes any difference as to who
speaks before or after. As you your-
self have mentioned, the KEdncation
Minister is going to reply to the d *bate.
Some hon. Members requested that
I might come and say just a few words
and that is why I came as soon as
I could.

not always come here without a speech
in her pocket. Even otheiwise she
can come to this House. She is quite

welcome. She came here. J.ven
then I wanted to say it.
THE VICE-CHAIRMAN (SHRI

M. P. BHARGAVA): Now, you cannot

This is a problem, as I had begun
to say, which is of deep concern to
the Government and to all of us, not
only because of the hardship which
our young engineers are facing, but
because it is a waste of national talent
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and national energy, which we need
to use at a very difficult time of our
economic d>velopment. We are fully
conscious of this. Now, the situation
is an unfortunate oue, even a tragic
one. The President, in his Address,
has also expressed bis deep concern
and disquiet at this development.
What has happened is that after
planning for technical man-power based
on certain rates of economic growth,
while the targets of expansion in the
field of technical education have been
reached, the capacity of the economy
to absord them has bDeen seriously
reduced, because of the special circum-
stances of the last few years. That is
why we have had this imbalance,
thus creating this special and difficult
problem. I have been in personal
touch through some of the institutions
which I have visited, through a number
of stud~nts who come to meet me
from different parts of the country.
Different people, inclvding the Educa-
tion Minister, have mad> a number of
suggestions as to how this problem
should be dealt with. 1 forwarded
them to the Planning Commission,
because I thought there should be
one authority, who could go into
the whole matter, co-ordinate the
suggestions and find out what was
pos ible to do immediately, in the
light of the resources available. The
Planning Commission has very kindly
gone into this matter. I had suggested
perious discussions with the wvarious
Ministries of the Government and on
that basis, just very recently—in fact,
it only this morning—I have seen a
draft of certain suggestions which
they have made. Now, these sugges-
tions and their monetary and fiscal
implications have to be studied by
the various Ministries, and we have
asked them to deal with the matter
most urgently., We hope that a decision
can snon be taken on this. What I
wanted to say was that we are grateful
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to all the Members, who have raised
this discussion, and we shall certainly
pay the most serious consideration
to their opinions and to the constructive
suggestions which they will make
in the course of the discussion. We
shall certainly take the House into
confidence regarding the measures
which we decide to adopt.

The President stressed in his Address
that there could be no easy, short-term
solutions. The problem can be solved
only in the measure that our economy
revives and the rate of industrial
growth is accelerated. We need to
critically re-study our man-power re-
quirements and keep in touch with the
State Governments and university
authorities to determine what changes
are necessary in our present policy
in order to achieve higher qualitv as
well as a more rational equation
between the output of engineering
personnel and the likely demand for
them, I agree with the hon. Memiber,
who spoke just now, that we mniust
not view this problem from the paint
of view of the needs of the near future
only and we must not do anything
which would jeoparlise our future
needs, Whatever we do today is
not going to have any immediate
effsct, except in those sho t-term
steps which we can take with regard
to those young engineers who are
unemployed at the present moment,
In order to deal with this aspect,
we are having a studv of the recession
in industrial activity and certain mea-
sures—my colleague, the Deputy Prim
Minjster, has spoken about them—
have been initiated to stimulate pro-
duction and investment. Certain
budgetary provisions have been made
with regard to irrigation and so on,
in which our people could be employed.
We are also in the process of locating
those aspects of economic activity
where the intensive use of engineering
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skills would be conducive to better
returns from existing investments as
well as those contemplated in the
Fourth Plan. Now in the past, the
lack of personnel was a constraint
on the adequate preparatorv investiga-
tion of plan schemes and it also reduced
the number of alterratives before us.
To that extent that we are now able
to remedy these defects and improve
the quality of technical investigations
ar . enlarge the area of choice, the
present surplus might well prove to
be an asset to the nation. It is not
an easy job. We have to go through
a difficult phase and the young people
concerncd. will also have to put up
with a certain amount of hardship.
But I can assure the House that in the
preparatory work for the Fourth Plan,
ag well as in the long-term measures
and schemes which are finally included
in the Plan itself, every effort will be
made to mitigate this hardship and
solve the problem.

One other point made was with
regard to foreign collaboration. I
agree with the hon. Member that
there have been many such cases
where one does not see the necessity for
going into collaboration.  Inspite of
our best efforts, we have been a little
lax in this matter. I should like to
state here that I myself am deeply
concerned over this matter and I have
taken it up with our Minisuries time
and again, as to how we can tighten
up the whole procedure, so that we
do not enter into such turnkey con-
tracts or other collaboration arrange-
ments in matters which we can do
ourselves. Of course, this again,
means & certain amount of hardship,
becuuse sometimes it is easier to take
on such turnkey contracts or to have
collabotation and prcduce something
quicker and perhaps even cheaper.

Doing it our own way may mean
that it will take more time and that
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it will cost more money. Now, I
personally think that if this is put
squarely to the nation, they will he
prepared for that extra effort. I (o
not want to go into the further details
with regard to this.

I would like to assure hon. Members
that this is something which we have
very much at heart and which we are
looking into.  Unfortunately, many
of these contracts and so on were
entered into earlier and it is not
possible to put an end to them imme-
diately. But we are doing our best
to see that in future no such step is
taken. Not only should our effort be
such but the decision and the imple-
mentation should be that Indian know-
how and our technology are used to
the fullest extent. If it is not available,
sometimes we should even be prepared
to change the scheme, if necessary,
to fit in with the assets available and
put up with that extra hardship.

I am grateful to you, Sir, for giving
me this time and I am sorry that the
hon. Member, Shri Bhkupesh Gupta,
took up this attitide. T want to assure
the House that in no way did I want
to show disrespect to the views of
the Members of the Opposition. We
listen to them with equal interest and
equal concern, and very often they
make constructive suggestions. I am
very sorry that he took up this attitude.
I am not here really to speak abcut
Government policy as such but I was
asked to intervene, and I have inter-
vened on previous occasions also when
I suddenly received a note; sometimes
hon. Members say they would like
me to say a few words as on the occa-
sion when there was a debate on a
1 rivate motiun on the Scheduled Castes
ard Scheduled Tribes. There I had
no intention of speaking but I got
a request from several Members and
I found that that was the ouly time
I could come to the House and the
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Chairman very kindly allowed me to
come immediately and say a few
words. So it is merely to express
Government’s concern on the matter.

I am very grateful to you, Sir, for
the time given.

SHRI AWADHESHWAR PRASAD
SINHA: T read in the papers that the
Government of India is going to employ
about 10,000 to 12,000 engineers in
the near future. Is this true?

THE MINISTER OF EDUCATION
(DR. TRIGUNA SEN): I will take
care of that.

THE VICE-CHAIRMAN (SHRI
M. P. BHARGAVA): Mr. T. N. Singh.

SHRI T. N. SINGH (Uttar Pradesh):
Mr. Vice-Chiarman, I remember as
early as 1961-62 when I was a member
of the Planning Commission, we were
dicsussing the question of technical
manpower requirements and a pro-
gramme of action for that purpose.
Even then, we had noticed that there
was a surplus of overseers and junior
grade technicians and there was a
pressure from some of us that the
programme of training of such perso-
nnel should be reduced. But somehow
or other the Government, the technical
and economic Ministries concerned
felt that this was only a temporary
phase and that we had got to continue
the present programme of education
and training of technical personnel.
Then two years later it was noticed
that even among the graduate engineers
also there was some surplus. Then when
we again examined the economic Mi-
nistries’ officials, they told us that this
was only an apparent surplus of gra-
duate engineers because most of these
engineers were waiting for higher
jobs on higher salaries and they were
not accepting employment in lower
jobs on lower salaries which they were
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likely to get, and in course of time
after one or two years they would
reconcile themselves to a lower salary
and this apparent unemployment would
disappear. That was the position then.
Later, slowly signs of unemployment
appeared also among geologists and
some other technicians.

We have been trying in the past
so far as scientists are concerned to
have what is called a s ientists’ pool.
I personally am very much in dis-
agreement with this plan, because
to have a pool, to give them a salary
and to give them no work, is not
proper. It is most demoralising to any
respectable person, whether he be an
engineer or any other person. I per-
sonally expressed my views very frank-
ly on this subject and said that crea-
tion of any number of pools and keep-
ing our technical staff, the flower of
our people, on doles, on a kind of
doles, will be highly demoralising and
that this should not be encouraged.
As temporary palliatives etc. you
can do 8o, but to make it a permanent
feature and to have on the register
people for whom we have no work and
yet pay them, is not desirable.

I have always held the view that
we should not have more surplus
technical men than we need. It was
known even as we were nearing the
end of the Third Plan that we would
be achieving only 60 to 70 per cent
of our plan targets in industry and
allied sectors.  That was enough
indication that all these technicians
who were coming ou* of the institutions
according to the original programmes
unaffected by the adverse economic
position would become surplus. It
was known. 1 say it was known to
everybody, everyone of us, that these
people were going to become surplus.
If you have got one sector progressing
slowly and if you go about as if nothing
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is happening and do not readjust
yourself from time to time such kinds
of imbalances and strains will arise.
What has happencd is that while our
economy has not made progress as
we anticipated, the Prime Minister
has frankly stated that, the education
and training programmes of engineers
has gone on as before. Not only
that, our concern has been to even
accelerate the programme. Let us
remember that in the ordinary edu-
cational system in arts or ordirary
sclence courses there is comparatively
a large number of casualties; I mean
that students appear in larger numbers
and many of them fail. But in the tech-
nical line, in the engineering line, the
proportion of such casualties is very
very low. So we can know to a very
great precision the number of engineers
that will naturally be in the field for
employment year after year.  There
is no question of uncertainty here.

This is what has been happening
and it is no use now our saying that
we did not know about it. T say we
knew about it, and I hold the Edu-
cation Ministry solely responsible for
it. They knew of it five years ago,
and yet every year they wanted to ex-
pand engineering institutions, engi-
neering colleges saying they had plan-
ned and their plan must not be pruned.
The ambition of each Ministry to have
a bigger and bigger empire of its
own is responsible for this, and I will
say it very frankly and I think it is
better to profit by experience. There
is no question of any criticism, any-
one can commit mistakes, I personally
have committed a number of mistakes
in my life. We are successors of Gandhi-
ji who never hesitated to accept mis-
takes, and I do not think there is any
harm in accepting our mistakes.

Having said all this, I must say a
~few words—I hope because of my
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age and experience our young engineers
will forgive me— and it is this. Every
engineer who came out as & graduate
thought he must get a salary consistent
wth his new position. If he did not
get a better salary, he even preferred
to wait for a long time. If he had the
good fortune of having been trained
abroad and if he got something in
four figures there, he came here and
said, “Our own Government does not
value us. Look at America. They
are paying so high salaries to us. So we
cannot accept low salaries in India”.
But they all forgot that ours is a poor
country, that the average pes capita
income is Rs. 350 per year, and actually
the bulk of the people are living on a
per capi’a income of lower than Rs. 200,
That is the position. Yet a few
of the people who are fortunately placed
for some reason or other want to be
50 times or 60 times more highly paid
than the lowest. I have heard a
lot of criticism and people have said
thet nobody should get more than
30 times the lowest salary in India. I
say that is a good principle if we follow
it. I would even go lower to 20 times,
why 30 times ? But that should apply
equally to everyone. The disparities
in incomes, whether they are big
industrialists or big technicians, must
be reduced.

Ours is a poor country. And I say,
that the ultimate solution of this
problem also lies with our engineering
personnel and other fortunate persons
who have today become a kind of aris-
tocracy among the employed personnel
in the country. I think I may urge
upon them in all humility: they
will have to pipe down a little, mere
in consonance with the general wage
level of the country. They will have to
and that is one way to solve the prob-
lem.

I may here tell you something from
my own experience. I have had occasion
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to visit a big engineering concern
I went there. There were young en-
gineers, very bright people, very good
people, highly intelligent people. I
liked them. I talked to them for two
days, talking to them one hour each
day. Casually, I asked them a ques-
tion. I asked them, “ I want to put
a question to you. I find all of you
very cleanly dressed, there is not even
a black spot on your white coats
and pants. Don’t you touch the ma-
chines?” They said, “Our job is to
supervise. We need not touch the
machine.” Then I said, “Should
you not change your attitude?” To
this their reply was that if they did
that, their prestige would go down
among the workers. That is not a
correct mentality. I am saying this
about our engineers in all humility
because I treat them as my younger
brothers, as my sons. They are
the flowers of India’s life. And I
want to tell them just as I would tell
my own son. I told them that they
should work onthe machines because
I know something of planning and
I knew what was likely to happen.
I told them, “You are on the velvet
today. But tomorrow things will be
different. So, please adjust yourselves
to what may happen in the future.”
But nobody agreed to that.

1 would therefore say that now that
there is a crisis, problem has arisen,
we have to tackle it with sympathy,
with vision, with generosity and also
with a little firmness. May I be per-
mitted, Mr. Vice-Chairman, to make a
few suggestions, Mr, Dharia made
certain valuable suggestions. I do not
contest them though what I have said,
has countered some of  those
suggestions regarding the pool, ete.
I would suggest that this is the oppor-
tunity to do something about the very
system of education in engineering. I
can say with due deference to Dr.
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8en, our Education Minister, who is
himself an engineer or who has run an
engineering college, that there is need
for raising the standards and pattern
of education in engineering colleges.
And here is the opportunity to do it.
Have we not been creating too many
oivil engineers ? Is it not a fact that there
is more of generalised education? And
the standards need to be raised much
more than what they are today.
This is the opportunity. In our
fear that there should not be a lower
number of casualties in engineering
colleges, we have allowed things to
drift in a manner which we should never
have allowed.

The second thing that I will tell you is
this, and that is again from my expe-
rience. I had my little problem. A
friend on the opposition benches was
rather unkind to me when about 17
or 18 engineers at a project had to lose
their jobs. They were doing some
construction work. There was a hue
and cry. They were mostly in the
four figure income-group. There was
so much of sympathy for them. They
came to me. I had offered them ear-
lier also. I said, “We were going to
have the Bokaro steel construction.
What about forming a co-operative
of engineers and taking up construction
contracts. All of you 18 engineers
will thus get the job tomorrow.”
Will the House believe me when I say
what the answer was? The answer was
that they did not believe in such things,
They want salaried jobs. They did
not take kindly to the suggestion of
co-operatives and industrial oppor-
tunities for them. Their minds are not
oriented to that kind of work. Engi-
neers can do it; I am sure they will do
it. But their minds today are mnot
oriented towards such useful proposals.
Very useful suggestions are made by
us, by officials, by Government but
simply they do not work,
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So, there is need for a reorientation

. of the education of our engineers to
develop the necessary aptitude, the

. mind, the inclination, the tendency
to make them to take to these co-
operatives, You give them the finance,
But they should have the capacity
to take risk in life, in enterprises.
Whether they do it privately on their
own or as a co-operative, That atti-
tude of mind has to be created. Other-
wise, you will continue to face such
problems.

The third point is this I do not like
the suggestion that has been made
that engineers should be recruited
to non-technical jobs, in the ad-
ministrative services. Do not waste
their time and talent. I uLa e seen
some people like t. 1 civil posts.
I would not advise acceptance of such
a proposal. The fourth suggestion
i8 as follows. As I said before, I want
that the engineers should be asked
actually to operate the machines.
Let them not be mere supervisors.
And you will find that they will find
themselves employed once they have
done that kind of work and this
problem will not be there for they can
and will become easily self-employed.

. Lastly, I will only say that it is the
self-employed people who are the back-
bone of the country. The self-em-
ployed people are our peasants, farmers;
the self-employed person is the man
in the street who hawks and does any-
thing; they are the artiseng and
craftsmen who do something to earn
their living and do not beg for jobs.
I wish to God and 1 pray that our
engineers who are the best amongst
us, the younger generation of engineers
will become the back-bone of our coun-
try by being self-employed. Let them
develop this attitude. Let us do some-
thing through education, training or
a programme of action. Let us provide
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opportunities for them for self-em-
ployment rather than for jobs on salary
and dependence on big business. If
we do that, we would have ultimately
solved their problem and many other
problems of this country.

DR. TRIGUNA SEN : I have heard
with rapt attention the concern of hon.
Members of this House regarding the
present situation of unemployment of
engineers. The Prime Minister has
expressed her concern also on behalf of
the Government about the present
situation. My concern is still more
because many of the students who have
come out now were admitted by me in
two different universities three or four
or five years ago. Besides, Sir, at the
beginning of the Fourth Plan, the
Government of India invested quite
a large amount of money to turn out the
requisite number of engineering per-
sonnel and established institutions at
great cost. Though it has been agreed
by many that trained personnel add
to the wealth of a nation which is closely
related to the rate of growth of the
economy, it s a paradox that although
India is a developing country, still these

trained personnel are not being
7 p.m. gainfully employed. Sir, the rea-

sons for this unhappy situa-
tion during the last one or two years
have been touched upon by our Prime
Minister. I can only say that—and
it is known to the Members—in the
last two or three years there has been a
big recession in industry, and we all
know that the Fourth Five Year Plan,
has, more or less, been slowed down, not
implemented. Strictly there is further
expansion of development of projects
like irrigation or power inabig way. In
fact, wherever the projects were started
earlier they have been completed. The
personnel employed on them are also
being retrenched. These are the various
factors responsible for the present
situation.
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Sir, lots of suggestions have been
given by hon’ble Members. I will only
touch upon a few and refer to the
thinking of the Planning Commission
in this regard to meet this situation
both on the short term and the long
term basis.

A suggestion has been made that
we should not reduce the intake of
students because after five years when
we expect that there will be growth
in the country’s economy, we might
then again fumble for want of technical
personnel. I want, to assure hon’ble
Members that our approach to this
question of the reduction of intake is
going to be very selective. There are
quite a number of institutions in
India where there is no proper equip-
ment. You would not be surprised
if I tell you that the Engineering
students who were admitted in a Poly-
technic had to go without any work-
shop experience because the work-
shop had not been ready. There are
institutions where about 20 to 25
per cent. of the teachers are not in
position. So we do not like that those
institutions which are not well-equipped
and well-staffed should take new stu-
dents and turn out Engineers who are
engineers just In  name and
cannot be called qualified Engineers.
So our approach to reduce the intake
will be very, very selective.

Again, if we think that for two or
three years this recession is going to
continue, then there will be a backlog
of unemployed Engineers. With the
development of industries in the
country we can take care of this backlog
and there will not be any possible
unemployment among our trained per-
sonnel.

Sir, Mr. Purkayastha has referred
to the training imp rted by the
Institution of Engineers. I myself
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was the President of this Institution
for two years. They do not produce
exactly Graduates as has been menti-
oned by Mr. Purkayastha. There are a
large number of students who are
working in different factories. They
take part-time courses, evening courses
and quslify themselves to Improve
their positions. I think, as suggested
by Mr. Purkayastha, this should not
be stopped because in our country there
are ma 1y poor stude.its who cannot go
i for regular courses or studies in the
Ergireerirg colleges. Just after pass-
irg their Higher Seco \dary exami 1ation
they go to these shops, work there as
craftsman a'd try to improve their
conditions. The Institution of E 1gi-
neers takes care of these studeats, gives
‘hem training theoretically so that in
course of timethey can pass those
examirations. There is a hope for the
poor people too, who did not have the
good fortune to study the regular courses
to go through these various part-time
and other courses, to the top. They
do not add to the number of yn-
employed Engineers because they are
already  employed in the industry.
The Institution takes only those bogrs
who are in the irdustries for several
years and are in the employ of the
industries. They come to study only to
improve their qu 1fications, their
position and their knowledge.

Similarly, the British Institute of
E-gineers I enquired of it through
their correspo .dence courses train the
working people in the different indus-
tries. You know, Sir, the Government
had a proposal to start these corres-
pordence courses in a big way. We
could not do so. I am told that this
Institution is doing that. But I must
admit that I have not gone into the
details of their working. I will fird it
out. If it is to the disadvantage of
our country, surely it should be stopped.
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There is a suggestion of making a pool
of unemployed Engineers. I can tell
this House with pride that I get lots
of letters from unemployed Engineors
who have written to me to say that they
are proud that they belong to a dignified
profession. Though they are not in a
position to earn some money they do
not like to live on charity. They would
prefer any job for which they are paid.
Generally speaking, the students who
are coming out are opposed to this type
of system of a pool or a dole. And I
can tell you I respect their sentiment.

8ir, hon’ble Mr. Singh has raised cer-
tain questions saying that the Minis-
try of Education did not like to curtail
its empire and weit on expanding. I
do not think the Ministry had ever
that idea of expanding its empire.
The Miistry was always guided by the
Scientific Manpower Committee of the
Planning Commission who worked out
the number of personnel that they re-
quired either in the Engineering or
the Diploma courses. Accordingly,
they made provision for it.

8ir, T rem mber, during the Chinese
aggression in 1962 a proposal came that
they want immediately 30,000 Engi-
neers, within two years, if possible and
the Ministry was asked to start con-
densed courses. On the other side, I
was & Member of the All-India Council
for Technical Education. I opposed it.
But I opposed 1t for another reason,
namely, that in the Defence Ministry
itselt about 30 per cent. of the Engi-
neers were under-employed. They could
have released those posts and this gap
could have been met. So the Ministry
of Education was always guided by the
Scieitific Manpower Committee of the
Planning Commission or of the Home
Ministry to make arraagements for the
training of engineers. I do not think
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my predecessors had ever thought
of . .

SHRI T. N. SINGH : Was not the
Ministry fully associated with their
plans ?

DR. TRIGUNA SEN : Surely, it

was.

SHRI T. N. SINGH : Therefore,
you cannot absolve the Ministry of its
responsibility.

DR. TRIGUNA SEN : In the
beginning ot the Fourth Plan, when we
had a total stock of 250,000 Engineers
and Diploma holders on the basis of
the manpower projections given by the
Planning Commission it was estimated
that those stocks would grow at the
same rate as the economic growth of
the industrial sector. That is about
11 per cent each year. This was
the indication and on this basis the
Ministry estimated the demand of
engineers at about 50,000 and of
technicians at 1,10,000 in 1970-71. So
the institutions were started, equip-
ments were purchased and arrange-
ments were made. 1 do not say that the
Ministry is not to be blamed for it.
But T do not think the Ministry had
ever thought that they would lose theijr
empire if the institutions were reduced
in number. Besides, Sir, it is because
I am Education Minister that I am
defending my Ministry. I remember
again that when I was on the other side,
just before the election, every State
wanrted to have more engineering
colleges and more polytechnics and
the powerful members wanted them
particularly in their constituencies,
There was always a pressure of demands
and perhaps the Centre was weak to
resist or, and I find now that lots of
institutions have come up in the
country where there is no semblance
of industry even.  So it is agreed that
political pressure was partly respon-
sible for this expansion. But the whole
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blame snould not be laid at the door of
the Ministry ot Education.

1 agree w.th Mr. 8'ngh—and we are
thinking about it for the last few days,
every day about a couple of hours—that
this is an opportune moment when
we can reorient our system of education,
the attitude of our students and the
att tude of our faculty members. We
should not prepare a student just to
get & job as soon as he come out; he
must learn to stand on his own feet,
he must have confidence in himself
and he must be taught to do something
8o that as soon as he comes out,
he can stirt on his now. And Iecan
assure my most esteemed friend, Mr.
Singh that I am at it for the last
few days. We are seriously considering
this and I am sure that we will be
able to do something in this regard and
change the entire attitude of the student
and the staff.

Now, 8ir, coming to the short-term
and the long-term policies, as I have
said on many occasions, I referred the
matter to the Planning Commission.
The Planning Commission discussed it
with the various Ministries and they
made several suggestions which are
before the Government for a decision.
As T said, the very first suggestion is
that the intake should be reduced,
in a very, very selective way parti-
cularly in institutions where there are
no equipments or teachers or there is
lack of facilities to give better education.
Then there is the question of the re-
cruitment procedure both in public and
private sector undertakings which takes
a lot of time, one year or two years. We
have suggested that it should be stream-
Ined. Thirdly, the Central and the
Btate Governments should expedite
the recruitment of ~ngineers to unfilled
vacancies on a priority basis. Fourthly,
since a number of posts are vacant in
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the Army and Military Engineering
Service under the compulsory lia-
bilities scheme against the States’
quota, it would be advisable to step up
direct recruitment of engineers for
Defence establishments. Fifthly, we
suggested to the State Governmets
that the practice of making thorough
investigations of irrigation, power,
and other projects by qu.alified per-
sonnel should be re-established,
and detailed reports and estimates
drawn up for projects to be undertaken
during the Fourth and Fifth Five-Year
Plans. Similarly surveys such as
hydrological surveys, surveys of river
basins, etc., needed for future planned
development should be taken up on a
priority basis. Programmes should be
undertaken for accelerating utilisation
of irrigation works already completed.
Practical training of engineering perso-
nnel by the employing agencies for
a specific period depending upon the
nature of the job should also be insis-
ted upon. Practical training schemes
of the Ministry should be expanded for
the purpose. Qualified engineering
personnel should be encouraged to take
up small-scale industrial projects
through the grant of loans by the State
Governments. A special scheme for
the purpose may be drafted by the
concerned orgauisations. Sir, in this
regard, I cannot resist the temptation
to mention that one of the Members,
of this House, Shri Akbar Ali Khap
has already started in Hyderabad in
collaboration with the Osmania Gradua.
tes’ Associa ion ExMibition Socety,
Economic Committes of Hyderahad,
to give training to engineers, to quite a
number of them, in the Small-scale
Industries Service Institute. He told
me this morning that he is very happy
that they could find opportunities for
quite a good number of engineers. I do
not understand why we cannot do
a similar thing in most of the States or-
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places where there are industrial
complexes.

Then, Sir, the development of consul-
tancy firms should be encouraged,
ard for this firancial assistance from
ths public sector as well as other
firancial institutions should be avail-
able. They must engage qualified en-
gireers. Ard the expenditure on
research and development should he
stepped up. We have seen. at least we
are sure that we will be able to find some
places for practical trainirg in different
mmdustries  throughout the country.
And to add to that, we learn that a
large number of thermal power plants
are functioning without well-trailed
personnel, and ab ut 2,500 engmeering
graduates and diploma holders ean
immediately be absorbed for traiiing
m that field. If we take up, and we
have taken up, these projects, I think
on the short-term and long-term basis
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we will be able to solve this problem. -~

1 take note of an excellert suggestion
given by my hon. friend, Shri Dharia,
ard I agree with him that to implement
these prjects, it 18 absolutely necessary

tjat there should be a body, a cordinat-
ing body of all the user Ministries, the

prblic sector, the private sector, the
Ra.llwa.ys roads and transport, irriga-
tion and so on, to see that these schemes
are 1mplemented without any delay.
1 will, Sir, place this suggestion before
ot Prime Minster for consideration.
Thaik you.

THE VICE-CHAIRMAN  (SHRI
M. P. BHARGAVA) : The discussion
ijs over. The House stands adjourned
g1l 11 A.v. tomorrow.

The House then adjourned
at eighteenn minutes past
seven of the lock till «leven
of the lock on Saturday,
the 23rd Maich, 1968,



